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between Bangla Desh and India so far
as the territorial waters question is
concerned and go far as the Continental
shelf question is concerned?

PROF. D, P. CHATTOPADIIYAYA -
1 don’'t know whether it pertains to
it because this question refers to trade
matters, But I may say that 1 am not
guite sure of the details, this is under
negotiation between the two countries.

Special Bonus Gratuity Scheme

*260. SHRI SHARAD YADAV: will
the Minister of FINANCE be pieased
1o state:

(a) whether a Member of Parlia-
ment has in a communication dated
16th June, 1874 referred to the
schemes adopted by several natioma-
lised General Insurance Companies
regarding special Bouns Gratuity
Scheme;

(b) if so, the names of the Com-
panies which have adopted this
Scheme; and

(¢) the names of the persons in-
volved in the formulation and execu-
tion of the Scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): (a) Yes, Sir.

(b) and {(¢). The Scheme was In
force 1n the New India Assurance Co.
1.td., when it v.as in the private sector.
It was discontinued from ]-1-73, the
date on which the ownership of the
Company vested in the General Insur-
ance Corporation of India.
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SHRI 8, M. BANERJEE: Was there
any agreement recently with the asso-
clation regarding payment of “%Yonus
and gratuity? What are the salient
features of that agreement? 1 want
to know whether in future also the
General Insurance Corporation will
deal with employees’ representatives
to arrive at an agreement regarding
bonus and gratuity,

MR. SPEAKER: Mr. Baneriee, your
read goes to the same place!
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THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): (a) and (b). A
Statement is laid on the Table of the
House.

Statement

{a) and (b). The present system of
slatistical reporting does not provide
for separate informatjon relating to
advances of commercial banks for
agricultural implements as rnuch. The
iwo related categories in respect of
which information is maintained are
(1) Tractors and agricultural imple-
ments and machinery and (2) Pump
sets and oil engines. The outstanding
advances of scheduled commercial
banks for these two specified citegories
were Rs. 6084.70 lakhs and Rs. 5063.50
lakhs respectively as at the end of
September 1973,
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